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O.A.141/89 • ■ ^

3.8.2000 . . .

Present.-. Sh.M.A. Siddiqui>Counsel for. applicant.

Heard.

\

Issue notice to respondents on ,C.P.:
/

returnable in 4 weeks. List on 13.9.2000.

''83/2000

Per-sonal presence e.yempted for the present.

;  , ( Kul.dip Sfngh )
i  Mernber-('Judl)

(S.R. Adige,
,VC(A)
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